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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR MV RAMESH

Petition(s) for Special Leave to Appeal (O No(s) .

33413- 33415/ 2014

DI NA NATH ALI AS DEEN DAYAL Petitioner(s)
VERSUS

THAKUR BAL GOPAL JEE MAHARAJ AND BHAGMATI AND ORS Respondent ( s)

(with appln. (s) for c/delay in filing SLP and exenption from
filing OT. and office report)

Date : 01/07/2016 These petitions were called on for hearing today.

For Petitioner(s) M . Bakul Jai n, adv.
M. Mhit D. Ram Adv.

For Respondent (s) Ms. Neha Agarwal , Adv.
M. E. C  Agrawal a, Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

Affidavit in support of dasti proof is sworned by son of
petitioner who has no | ocus st andi in this matter. Ther ef
ore,
Ld. counsel for the petitioner is directed to file fresh affidavit
in support of dasti proof duly executed by the petitioner or the
regi stered clerk of the Advocate-on-record.
List the matter again on 10.08. 2016.
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